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equipped with 30 mm guns which are better 
amd heavier than those on Indian Coast 
Guard ships as reportedly observed by the 
Director General, Coast Guard on June 27, 
1990; 

(b) if so, what is the present strength of 
Indian Coast Guard ships and the guns on 
them, as compared to those of their 
counterparts in Pakistan; and 

(c) what is the scheme for upgrading and 
augmenting the Indian Coast Guards fleet 
equipment so as to be able to guard the 
coastal belt effectively? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) and (b) The recently 
acquired Pakistani Maritime Agency vessels 
are equipped with modern 30 mm guns. Our 
Coast Guard vessels are equipped with the 
older 40/60 Bofors guns. The strength of 
Coast Guard Fleet and their fire power are 
determined according to the roles assigned to 
the Coast Guard vessels. 

(c) The augmentation of Coast Guard Fleet 
and its modernisation are undertaken in 
accordance with the Coast Guard Deve-
lopment Five Year Plans. 

Alleged misleading of Swedish 
Newspaper"Degena   Nyheter"   by  

investigation   teamin Bofors Gun deal 

2389. SHRI     MURLIDHAR     CHAN-
DRAKANT   BHANDARE: 

DR. RATNAKAR PANDEY: 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether it is a fact that the Swedish 
Newspaper DEGENS NYHETER has ten-
dered an unqualified apology to Shri Ajitabh 
Bachchan in a libel suit filed by him against 
the newspaper for publishing a report, linking 
him with the Bofors Gun deal; 

(b) whether it is also a fact that in the 
proceedings, the said newspaper had blamed 
the CBI and the persons directly involved in 
the investigations into the deal on behalf of 
Government of India, for mis- 

leading both the correspondent and    the 
editor of the newspaper; and 

(c) if so, what are the names of such 
persons who have misled the Swedish 
newspaper? 

THE MINISTER OF STATE IN THE 
MINISTRY  OF DEFENCE  (DR. RAJA 
RAMANNA): (a) The Ministry of Defence 
has no information in the matter. 

(b) and (c) According to the CBI, no officer 
of the Government of India who was 
associated with the investigation at any stage 
had anything to do with the story published 
by Degens Nyheter on 31-1-1990. 

 


